TI TEM NO 38 REG STRAR COURT. 2 SECTI ON X

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR SUNI L THOVAS
Petition(s) for Special Leave to Appeal (G vil) No(s).2575-2576/2010
RAJESHWARI & ORS. Petitioner(s)
VERSUS

ORI ENTAL | NSURANCE CO. LTD & ANR Respondent ( s)
(Wth appln(s) for c/delay in filing SLP
Dat e: 25/08/2010 These Petitions were called on for hearing today.
For Petitioner(s) M. Yunus Malik, Adv.

M . Prashant Chaudhary, Adv.
For Respondent (s)

Ms. Abha R Sharnm, Adv.

Ms. Manj eet Chawl a , Adv

UPON hearing counsel the Court made the follow ng

ORDER
Service of notice is compl et e. Counsel for t he
petitioner served copy of the pleadings today. Respondent
No. 1 grant ed for weeks time for filing counter
af fidavit. Respondent No. 2 was granted | ast chance for
filing count er affidavit. Count er af fidavit still not

filed.
List the matter on 4. 10.2010.

(SUNI L THOVAS)
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